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14.09 hrs

JOINT DECLARATION BETWEEN

GOVERNMENT OF INDIA AND

PEOPLE’'S REPUBLIC OF BANGLA-
DESH

MR DEPUTY-SPEAKER. I have
to wunterrupt the proceedings for a
short while At the conelusion of the
visit of the Bangladesh Foreign Mims-
ter, certain agreements were reached
between India and Bangladesh, Shri
Surendra Pal Singh to lay that Paper
on the Table of the House.

APRIL 17, 1978

DG, Min, of Agri. 244
THE MINISTER OF STATE IN THE

MINISTRY OF EXTERNAL AFFAIRS

(S8HRI SURENDRA PAL SINGH):
Mr Deputy-Speaker, Sir: I beg to
lay on the Table of the House the

Joint Declaration between the Gov-

ernment of India and the People's

Republic of Bangladesh, which is being

1ssued today. [Placed in Library.
See No LT-4810/73 )

1411 hrs

DEMANDS FOR GRANTS—Contd,
MINISTRY OF ACGRICULTURE—Contd
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MR DEPUTY-SPEAKER May 1
remind vou that your Party has decid-

ed to allot ten mnutes to each
Kindly co-operate

SHRI NATHU RAM MIRDHA But,
now 1t 1s 2 10 and I will finish at 2.20
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